HIGH COURT OF JAMMU & KASHMIR AND LADAKH

{Office of the Registrar Genaral at Srinagar)
EEWR

NOTIFI CATION
No.: fa'-”ﬂrﬁ{ by 'I/['C|t:-.§ Dated: I’H_Jn-".lf',-m

It is hereby notified for the information of all concerned that the
last date for filllng up of online applications farms for the posts of District
Judge (Entry level) In the pay level J-5 (144B40-194660) by direct
recrultment, advertised vide notificalian No. 03 of 2024/ RG /G5 dated
05.05.2024, Is hereby extended ti|| L5.07.2024.

By Order

[
|

I.Iil.:r. ) e l
Additional Reﬂih rar (Adm,)

No: JdAdn- ‘1;,.:4“_'1’] FI'E Dated: ﬂf_ui,ﬁlﬂl

Copy of the ahove forwarded to the:-

1. Frincipal Secrotary to Honhle the Chief Justice, High Court of J8% and
Ladakh;

F8 SEL'rEhiry i Horchie Mr./Mrs. dustice e

- for kind infarmation of thair Lordships.

3. Reglstrar Judicial{s), High Couil of 18 and Ladakh, Jammu/Srinagar for
Information;

4.  Reglstrar Computoers (1,T], High Court of 1% and Ladakn,

3. All Principal District and Sessions Judies, UTs of Jak and Ladakh;

6. FReglstrar Recrultiment, High Court ol JGK ang Ladak|i:

e infurmation,

7. Dircetar tnformation, Jek, JammifSninagar for infarmation and publicatian
in the next issus of leading pewspapers |n Jammu/Srinagar and puslicatian
through electronic media,

B. CPC, e-Courts, High Court of T8k and Ladakh, Srinagar far Information and
With the request to upioad Lhe SamMe on the official wehsita o the High
Caurl.

2. TIncharge Lbrary, High Court of Tk and Ladakh, Jammu/Srinagar [or
Information and keeping the record of the same,

14, Order File.

b

II|I .Ill' ! Ill'-
Addltlk':-rial Registrar (Adm.)



